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Government of Jammu & Kashmir
Revenue Department
Civil Secretariat
Notitication
Jammu, the \9\ March, 2018

5&@:\'3'1' In exercise of the powers conferred by clause (b) of
ection 3 of the Jammu and Kashmir Grant of Permanent Resident

cerificate {Procedure) Act, 1943 (Act No. Xiii of 1963), and in

(1R

supersession of all previous Nolifications issued in this behalf. the
Government hereby appoint Mr. Abdul Majeed Lone [KAS) Sub
pivisional Magistrate, Beerwah to be the competent authority for
the purpases of the said Act within the territorial jurisdiction of Tehsils
seerwah, Khag, Magam and Narbal of District Budgam.

By order of the Government of Jammu and Kashmir.
Sd/-
(Shahid Anayatullah)} 1AS
Commissioner/Secretary to Government
Revenue Depariment

No: Rev/LB/18/2017 Dated: |9 .03.2018

Copy to the: )

I financial Commissioner, Revenue, J&K, Jammu, P

2. Commissioner/Secrefary fo  Government, Generdl Administrafion
Department,

3 Divisional Commissioner, Kashmir. |

4. Secretary o Governmenf, Department of Law, Jusice ond
Pariamentary Affairs (with 7 copies).

5. Deputly Commissioner, Budgam 7

6. Ditector Achieves, Archeology & MUSEUms, J&K, J-:-jmr:? n Lol e

7 Manager Government Press, Jammu for publicaio

Gazattee
& OSD with Hon'ble Minister for Revenue
9 Special Assistant to Hon'ble Minister (MOS) EEHEHLE- ver Revenue
10.Pvi. Secretary to Commissioner/Secretary to &0
Department
'1.1/C Websile Revenue Department / \\4%
2. Molihcation/stock file ﬂ\}
Ahmad)KAS
id\Governmen!
Depuly Secretary
s Revenugipeparime



